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HIGH COURT OF UTTARANCHAL AT NAINITAL ) 3
NOTIFICATION £

No. jo. /UHC/Admin A/2005 Dated February 2.5,2005. f

Sri G.K.Sharma, Additional District & Sessions Judge/ 1I F.T.C.,
Nainital is appointed as Additional Director, Uttaranchal Judicial and Legal
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Academy, Nainital in addition to his duties as Additional District & Sessions
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Judge/ I1 F.T.C., Nainital. He will perform the duty of Additional Director
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on full time basis at the time of course and rest of the time on part time

basis.
By Order of the Court.

Sd/-
(V.K.Maheshwari)
Registrar General.
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